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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PB AT NEW DELHI
IN
O.A. NO. 341 OF 2022

IN THE MATTER OF:

Deepak Awasthi ...APPLICANT
VERSUS

State Of U P ...RESPONDENTS

COMPREHENSIVE REPORT OF KANPUR NAGAR NIGAM TO THE JOINT

INSPECTION REPORT DATED 10.8.2022 IN COMPLIANCE OF ORDER OF

HON’BLE TRIBUNAL DATED 4.12.2023.

MOST RESPECTFULLY SHOWETH:

The issue raised in a letter petition is in respect of illegal settlement of a
Sarjupurba colony at downstream of Ranighat on the flood plain of River
Ganga in Kanpur, Uttar Pradesh and discharge of garbage, polythene,
sewage, etc. in the river Ganga in under consideration before this Hon’ble

Tribunal in OA No 341/2022.

That Upon consideration of the matter, this Hon’ble Tribunal was pleased
to direct vide order dated 17.5.2022 to obtain factual and action taken
report from a Joint Committee comprising of representatives of Additional
Chief Secretary, Urban Development, Government of Uttar Pradesh, State
Unit of National Mission for Clean Ganga, State PCB and District
Magistrate, Kanpur. State PCB was directed to be the Nodal agency for

coordination and compliance.

That the joint inspection report based on inspection on 20.7.2022 was filed
In compliance order dated 17.5.2022 by UPPCB by email dated

16.08.2022.
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That upon hearing the matter on 28.8.2023, Hon’ble Tribunal was
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pleased to direct Kanpur Nagar Nigam, among others to file response to

the report of Joint Committee dated 10.8.2023 filed on 16.8.2023.

That in compliance of the order of Hon’ble Tribunal dated 28.8.2023,
response was filed by Kanpur Nagar Nigam on 13.10.2023. It is placed on

record at running page 15- 39.

That upon hearing the matter on 4.12.2023, this Hon’ble Tribunal was
pleased to allow Kanpur Nagar Nigam to file a Comprehensive Report
beside impleading Commissioner Kanpur Nagar Nigam as Respondent No
6 in this matter. A copy of the order dated 4.12.2023 is enclosed herewith

as Annexure R/ 1.

That in compliance of the order of Hon’ble Tribunal dated 4.12.2023,
following report in respect of issues/observations pertaining to Kanpur
Nagar Nigam in the joint committee report dated 10.8.2023 is submitted

for kind consideration of Hon’ble Tribunal please.
(a) General ;

That the Area of Rani Ghat, Rameshwar Ghat, Tiwari Ghat and Bari Ghat
etc fall on city side of the bund constructed from Ganga barrage to Rani
Ghat Irrigation Deptt of U P Govt. On other side of barrage flows river
Ganga. In about 30 m stretch near Rani Ghat the barrage is not
constructed. In this area pumping station under operation of maintenance

by UP Jal Nigam exists.

The concerned ward in which above drains flow has a total population of
22104 as per 2011census. Currently on average about 31 t solid waste/
garbage per month is being collected from this area through door to door
by an NGO named Deekshant with help of three vehicles deputed in the
area. Garbage dump of 4.5 cum capacity near Rameshwar Ghat and 1.1
cum capacity each has been kept near Rani Ghat and Bari Ghat for
collection of garbage. Two number 3 cum capacity each vehicles and wheel
burrows are also deputed by Health wing of Nagar Nigam for daily garbage

collection from the area. Gargabe/ Solid waste collection has been
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improved in the area from collection of about 17 t/month to about 31 t/
month during last year due to efforts made by the Nagar Nigam through
the NGO Deekshant and intensive awareness drive by the Nagar Nigam.
Report dated 28.1,2024 received by Nagar Nigam from the Deekhshant

NGO is enclosed herewith as Annexure R/2.

(b) Rani Ghat:

Rani Ghat drain carrying about 1.8 mld sewage. Tapping of drain fully is
proposed in I & D revised project submitted for sanction to NMCG in March
2023 through SMCG by UP Jal Nigam (Rural) after incorporating
suggestions of NMCG. Bio remediation of drain is being carried out. Copy
of letter received from UP Jal Nigam dated 6.2.2024 is enclosed as

Annexure R/3.

The garbage from the area is now being regularly collected. Photo graph of
Rani Ghat area showing ghat & R.C.C. drain work is enclosed as Annexure

R/4.

Kanpur Nagar Nigam has no role in removal of encroachments from within

/ outside the flood plane area.

(c) Bari Ghat

The construction of about 90 m pucca drain of size 0.6m x 0.75 m from
Bari ghat to Rani Ghat pumping station sump well has been completed.
Small drains in the area are cleaned to remove garbage dumped in to the
open drains. About 500 g plastic waste is also being removed from these
drains on daily basis.

The garbage from the area is now being regularly collected. Photo graph of
Bari Ghat area showing ghat & R.C.C. drain work is enclosed as Annexure

R/S.
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Kanpur Nagar Nigam has no role in removal of encroachments from within
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/ outside the flood plane area.

(d) Tiwari Ghat

Tiwari Ghat drain is connected to Rani Ghat pumping station. Bio
remediation of the drain is being done. The drain found clogged during
inspection has been got cleaned of garbage and regular cleaning of drain

is also being done.
The garbage from the area is now being regularly collected.

Kanpur Nagar Nigam has no role in removal of encroachments from within

/ outside the flood plane area.

Photo graph of Tiwari Ghat area showing ghat is enclosed as Annexure

R/6.

() Rameshwar Ghat

45 m long Rameshwar Ghat drain is connected to Permia drain. Parmiya
drain carrying 6.8 mld discharged has been tapped in to cluster of STP at
Jajmau by UP Jal Nigam under Namami Gange Project. Total STP cluster
capacity at Jajmau is 205 mld. Weir has already been constructed with
provision of sluice gate at Parmia Ghat. The sluice gate is operated as per

requirement in wet and dry weather.

The bank of river ganga where garbage was found littered by joint
committee has been cleaned. Garbage is being regularly removed from the
banks of the river. The garbage from the area is now being regularly

collected.

Photo graph of Rameshwar Ghat area showing ghat & R.C.C. drain work

is enclosed as Annexure R/7.
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Kanpur Nagar Nigam has no role in removal of encroachments from within
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/ outside the flood plane area.

That vide GO issued by Secretary Irrigation Department, Govt of UP, dated
4.9.2020 latitude and longitude of area proposed to be declared as no
development zone and regulatory zone in 16 districts of the state (Kanpur
at S No 16) have been communicated to Urban Development Department,
Revenue Department, Housing and Urban Planning Department and
Engineer in Chief Irrigation and Water Resource Department. As per said
GO the referred latitudes and longitudes are made available by Central

Water Commission. A copy of said GO is enclosed as Annexure R/8.

That Kanpur Nagar Nigam has no role in removal of encroachments within
flood zone. In other areas, Kanpur Development Authority is the agency to
sanction building plans and also to take action against any unauthorised

construction.

That Kanpur Nagar Nigam is making sincere efforts to keep the area
clean by removing garbage on daily basis through departmental efforts

and through the efforts of NGO.

b
Assistant Engineer
Kanpur Nagar Nigam
For Respondent No 6
DATED: 11.02.2024
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PB AT NEW DELHI
IN
O.A. NO. 341 OF 2022
IN THE MATTER OF:

Deepak Awasthi ...APPLICANT
VERSUS

State Of U P ...RESPONDENTS
AFFIDAVIT

., Kukhudi, Dist Allahabad at present at Kanpur, do hereby
Z”sol mnly affirm and declare as under: -
/ ¢

/1. That 1 am working as Assistant Engineer in Kanpur Nagar
Nigam and am fully competent to file this affidavit.

%} I, Kamlesh Kumar Patel S/O Ganesh Prasad Patel R/O

2. That I am fully conversant with casc as derived from official
record.

3. ThatIhave read the accompanying Report/ Response and have
understood the contents thereof. The facts stated there in are
S true and correct to the best of my knowledge and nothing has
A\ A '1'(; been concealed there from.
Vi "~

7I‘_ﬁé;t'thc Annexure are true copy of its original.
E g
’ / =

> 3

)
< % ‘/
7
) DEPONENT o [

VERIFICATION: Verified at Kanpur on this 11th

&

day of Feb
2024 , I the above named deponent, do hereby verify that the

contents of the above affidavit are true and correct. No part of

it is false and nothing material has been concealed there from.
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ANNEXURE R4/1

Item No.07 Court No. 1
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 341/2022
Deepak Awasthi Applicant
Versus

State of U.P. Respondent
Date of hearing: 04.12.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondent: Mr. Daleep Dhyani, Adv. for UPPCB (Through VC)
Mr. LK. Kapila, Adv. for Kanpur Nagar Nigam (Through VC)

ORDER

1 This original application is registered on the basis of a letter
petition. An issue has been raised regarding illegal settlement in
Sarjupurba colony at downstream of Ranighat on the flood plain of River
Ganga in Kanpur, Uttar Pradesh. The grievance is that as a result of
illegal construction and encroachment by settlement in that colony,
garbage, polythene and sewage is being directly discharged in river
Ganga. It is also the grievance that ancient Ghats of Ranighat, Barighat,
Tiwarighat and Rameshwarghat are being damaged and river flow has

been narrowed down due to the illegal encroachments.

2. The Tribunal by order dated 17.05.2022 had formed a joint
committee comprising representatives of Additional Chief Secretary,
Urban Development, Government of Uttar Pradesh, State Unit of
National Mission for Clean Ganga, State PCB and District Magistrate,

Kanpur and had call for a factual and action taken report.
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3. The committee had filed the report on10.08.2022 and Tribunal had

duly considered the said report in the proceedings dated 28.08.2023.

4. Thereafter, Kanpur Nagar Nigam has filed the response to the joint
committee report. Perusal of the said response, reveals that much is
desired in the direction of drainage, sewage treatment as also illegal

encroachment.

5. A plea has been raised by the Counsel appearing for the Kanpur
Nagar Nigam that the matter relating to the encroachment action needs
to be taken by Kanpur Development Authority and Irrigation

Department.

6. The report reveals that the flood plain zone of river Ganga in the
area concerned has not been notified and full particulars relating to the
drains flowing towards the aforesaid four ghats, their tapping and

treatment of sewage from those drains have also not been disclosed.

7. The report does not reflect upon the extent of illegal encroachment
which was the main grievance raised in this original application. In
respect of Rani ghat, it is stated that the construction of drain of size
0.6m x 0.75m from Bari ghat to Rani ghat pumping station was in
progress and targeted to be completed by 30.11.2023. Similarly, in
respect of Rameshwar ghat, it is stated that construction of 45.00 m
drain at Rameshwar ghat is under progress and will be completed before
30.11.2023. Completion date is over but Counsel appearing for Nagar
Nigam does not have any instructions if the work has been completed as

per schedule.

8. In the aforesaid background, the Counsel appearing for Kanpur
Nagar Nigam has prayed for four weeks time to file a comprehensive

report with all the relevant particulars.
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9. At this stage, we deem it proper to implead the following as

respondent in the matter:-

i.  Regional Officer, MoEF &CC, Lucknow;
ii.  Director, National Mission for Clean Ganga;
iii. Member Secretary, Uttar Pradesh Pollution Control Board;
iv.  Member Secretary, Central Pollution Control Board;
v. Vice-Chairman, Kanpur Development Authority;
vi. Commissioner, Municipal Corporation, Kanpur;
vii. ACS/PS, Irrigation Department State of UP;
viii. ACS/PS, Urban Development Department, State of UP;

ix.  District Magistrate, Kanpur;

10. Let notice be issued to the above respondents for taking
appropriate action in respect of the grievance raised in the original

application and filing the action taken report before the Tribunal.

11. Let the action taken report be filed on or before the next date of

hearing.

12. List the matter on 13.02.2024.

Prakash Shrivastava, CP
Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM

December 04, 2023
Original Application No. 341/2022
JG
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ANNEXURE R/2

Web : www.dikshank.org
E-mall : dikshankango@gmall.com
Twitter : @dikshankngo

Facebook : facebook.com/dikshankngo

ABHAV MITAO DESH BADHAQ  mstagan: akshancngo
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ANNEXURE R/3

OFFICE OF THE PROJECT MANAGER,
Frafcd TRAHT Jew,

GANGA POLLUTION CONTROL UNIT, U.P. JAL NIGAM (Gramin), KANPUR
T e A 3, 0 90 S fEm (i), wege

Mob- 9473942739

Email:gpcu.pmIupjn@mail.com

/WY /4 i 05 / 02./2024
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Point No. 3 - Ranighat drain is untapped. Discharge of this drain is 2.39 MLD. Currently
DPR for tapping of said drain is under NMCG, New Delhi.

Point No. 6- Total capacity of STP at Jajmau complex is 205 MLD. Test results of
Jajmau STPs under jurisdicition of this office (130 and 43 MLD STP) are
enclosed. The weir wall has been already constructed with provision of
sulice gate at Parmiya drain, which is operated as per requirement in
dry and wet weather flow. Discharge of Rameshwar ghat drain is 2.94
MLD. This drain is untapped and proposal of this drain has also been
submitted for which DPR is under NMCG, New Delhi.
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ANNEXURE R/4

RANIGHAT PHOTO & R.C.C. DRAIN WORK

Decimal DMS
26.495762 2692944 N
Longitudé=“80.32= 7 80°19'27" E

6/39, Rani Ghat, Purana Kanpur, 6/39, Rani Ghat, Purana Kanpur, i g
Kanpur, Uttar Pradesh 208002, India Kanpur, Uttar Pradesh 208002, India - 0,4

28.6 °C
83.4°F
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ANNEXURE R/5

BARIGHAT PHOTO & R.C.C. DRAIN WORK

¥ scanned with OKEN Scanner

-l %
6/39, Rani Ghat, Purana Kanpur,
Kanpur, Katarijiyora Nawab Ganj,

Ga 66/A, Purana Kanpur, Kanpur, Uttar
Pradesh 208007, India Uttar Pradesh 208002, India
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ANNEXURE R/6

TIWARIGHAT PHOTO

5/50, near Fish Market, Purana Kanpur,
Kanpur, Uttar Pradesh 208002, India

L ude

26.498093"° 80.321102"

LTITUDE

Market,
adesh
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Annexure R4/7

RAMESHWAR GHAT PHOTO & R.C.C. DRAIN WORK

LAKE ATHABASCA CANADA

26.500281° 80.‘3‘176

S0g

1

3

G828+4Q9, Machhuwanagar, Purana
Kanpur, Kanpur, Uttar Pradesh

Clear 208002, India
21.6
70.9%F

255/E,Vishnupuri;Purana‘Kanpur,
Kanpur, Uttar.Pradesh208002, India
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Annexure R4/8
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